In The Central Administr

ative Tribunal
Jaipur Bench, Jaipur

W2 154,96 in 199 A\ )
OA./TA/MP. No.......... T
bigakat ali Varsus....... v Hnion of India and. oths CY -3
Date of Order Orders

9.4 .106
¢
"‘-“\\.__
l~y-9¢

Mr.s.K.Jain, learn:a counzel for the applicant

This is an M for Stay of cperation of
the order dated 19.12.1995 (Anmz.A-1) which has

been vacated b the 7y ~ibunzl s ur&er dated

14.3.1996. 'T‘h@ learned counsel for the applicant

States that hehas not bzen able to deliver a

copy of this MA to shrs T .FJ3harma, Standing
Counsel S two days

time to deliver a copy of thr— 2ime to the

learned counszzl for resgpondents. A%‘é‘k‘”
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